™~

TELEGRAM : CEGCANAL
Welte : www.cestat.gov.in ' REGISTERED / AD
) Email : delhi@cestat.gov.in

CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
PRINCIPAL BENCH, WEST BLOCK No.2, RK.PURAM, NEW DELHI - 110066
EXCISE APPEAL BRANCH
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To:
M/S ECE INDUSTRIES LTD

DELHI ROAD,SONEPAT(HARYANA)

M/S ECE INDUSTRIES LTD Appellant
Vs
C.C.E. DELHI 111 STAY ORDER NO. 766/2011-EX Respondent
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IN THE CUSTOMS, EXCISE & SERVICE TAX
APPELLATE TRIBUNAL
West Block No. 2, R.K. Puram, New Delhi - 110 066.
Principal Bench, New Delhi

COURT NO. I

DATE OF HEARING :26/07/2011.
DATE OF DECISION : 26/07/2011.

Excise Stay Application No. 2168 of 2010 in Appeal No.
2308 of 2010

M/s ECE Industries Ltd. Appellants
Versus

CCE, Delhi - I1I, Gurgaon Respondent

Appearance

Shri B.L. Narsimhan, Advocate - for the Appellants.

Shri Sumit Kumar, Authorized Representative (DR) - for the
Respondent.

CORAM : Hon’ble Shri Justice R.M.S. Khandeparkar, President
Hon’ble Shri Rakesh Kumar, Member (Technical)

STBY Doelpans. 766|201 ~EX
FPAML Order No. 6'79/20Hr6>< Dated : o?é{}bq_./ 201

Per. Shri Justice R.M.S. Khandeparkar. :-

Heard the advocate for the assessee and DR for the
respondent. Even though this matter was disposed of alongwith
excise appeal No. E/1449 of 2009 on 8" July 2011, however
while typing the cause title, the same was restricted only to
excise appeal No. E/1449 of 2009 and accidentally the cause title
of the present appeal was omitted to be typed. It is therefore

ordered that the order dated 8" July 2011 passed in excise




appeal No. 144

| o)

9 of 2009 also disposes of the present appeal. The

said order shall, therefore, be read in relation to both the

appeals. Order accordingly.

PK

(Justice R.M.S. Khandeparkar)
President

(Rakesh Kumar)
Member (Technical)




